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CENTRAL AOniNISTRATIVE TRIBUNAL, 3ABALPUR BENCH

CIRCUIT SITTING AT GUALIOR

Original Application No, 252 of 2003

Gualior, this the 29th day of October, 2003

Hon*ble Shri Shanker Raiu, Oudicial flembar
Hon*ble Shri Sarveshuar 3ha, Administrative Member

Puraottam, son of late Shri
Ram Narain. ,,, Applicant

(By Advocate - None)

Versus

Union of India, through its
Secretary, Ministry of Defence,
Govt, of India, New Delhi-H,

and two others, ,,, Respondents

(By Advocate - Shri P.N. Kelkar)

ORDER(Oral)

By Shanker Ra.iu, 3udicial Plerober —

The learned counsel for the respondents stated that

vide order dated 07,10,2003, order passed on 21,11,2002

re.iecting the claim of the applicant for compassionate

appointment has been cancelled and the matter has been

submitted to the higher authorities for reconsideration.

2, In the light of the aforesaid the grievances of the

applicant has been redressed by the respondents themselves.

Nothing survives in the present OA, Accordingly the Original

Application is disposed of with a direction to the respon

dents to act upon their communication dated 07.10,2003 and

to reexamine the case of the applicant in accordance with

the rules and instructions on the subject. However, if the

applicant is still aggrieved it shall be open to him to

approach this court in accordance with law, OA stands

dispose^ of accordingly, n ^
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(Sarveshwar 3ha) . '
Adminiat,»af m ' flaiiiA.-
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